©Ovhe No,1685/89

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL -

P AANCIP AL BENGH i -

 MNewDelhi, dated the Loth May, 1954

Hon'blz Sh.S.R. ~ndige, Member{a)

Hon'ble Smt.Lakshmi Swaminathan, Member{J)

Shri Jame s Pete 1, :
S/o Sh.Jiwan Masih Tirkey,
R/o C.74, Krishi Vihar, :
2w Me 1hi <0048 « .- rpplicant

(M1 ss_#Annu Grover, proxy counsel
for 2h.G.2, Gupta )

W rsus
1, Union of India through the Secy.to the
Govt.of India, Ministry of #griculture,
(DPptt.of Agricul tural Pesearch and Education),
Krishi Bhawan, New Delhi. |
2. The Dirsctor Gemerral, ‘

Indian Council of Agricul tural Besearch, | 1
Krishi Bhawan, New Delhi . :

P

- : _‘~ -
g ' , .o sgondahts
(None for the respondents ) _ '

|
QRDIR(ORAL) |
(Fon'ble Sn, 5.R. Adige, Member (A))

Le arneid proxy counsel fo;: the applicat appe ars, -
and states that the applicant seeks to wi thdraw this
spplication, as relief prayed for hasv alre ady been-,granfte'd
by the Re spoh nts, Prayer is ‘allowed. Accordingly this

application is dismi ssed as vithdrawn,
2 ,

B O S AR Aolig
(Smt.L akshmi Sw\ami nathan) (5.8, Licgd) °
Membe r{Jwdicial) Membe r{2

sk’




